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Petition(s) for Special Leave to Appeal (G vil) No(s).22709/2004

(From the judgenent and order dat ed 12/ 12/ 2002 in CW  No. 4160/ 2001
The

H GH COURT COF PUNJAB & HARYANA AT CHANDI GARH)

Bl RENDER SI NGH Petitioner(s)

VERSUS

STATE OF HARYANA & ANR Respondent ( s)

(For clarification/ direction and office report)

(for final disposal)

Dat e: 26/04/2007 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE A K. MATHUR
HON BLE MR, JUSTI CE TARUN CHATTERIJEE
For Petitioner(s) M. Sumeer Kumar Shrivastava, Adv.

M. Ranbir Singh Yadav, Adv.

For Respondent (s) M. T. V. Geor ge, Adv.

of



UPON hearing counsel the Court made the follow ng

ORDER

As requested on behal f of respondents, put up after two weeks.

(Par deep Kurmar) (Radha R Bhati a)

Court Master Court Master



